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Supreme Court [27]

2 Million Lives at Risk, Contamination in Jojari River, Rajasthan, In re, (Vikram Nath and Sandeep
Mehta, JJ.), 2026 SCC OnLine SC 870

2 Million Lives at Risk, Contamination in Jojari River, Rajasthan, In re, (Vikram Nath and Sandeep
Mehta, JJ.), 2026 SCC OnLine SC 871

Ashwini Kumar Upadhyay v. Union of India, (K.M. Joseph and B.V. Nagarathna, JJ.), 2023 SCC
OnLine SC 2601

Bangalore Metro Rail Corpn. Ltd. v. Navayuga Engineering Co., (Sanjay Kumar and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 874

Brinda Karat v. State (NCT of Delhi), (K.M. Joseph and B.V. Nagarathna, JJ.), 2023 SCC OnLine SC
2600

Brinda Karat v. State (NCT of Delhi), (K.M. Joseph and B.V. Nagarathna, JJ.), 2023 SCC OnLine SC
2602

Himakshi v. Rahul Verma, (J.K. Maheshwari and K.V. Viswanathan, JJ.), 2023 SCC OnLine SC 2604
Himakshi v. Rahul Verma, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 3264

Juvenile Delinquent v. State of U.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 868

Juvenile Delinquent v. State of U.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 869

Juvenile Delinquent v. State of U.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 872

Juvenile Delinquent v. State of U.P., (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC
3262

Juvenile Delinquent v. State of U.P., (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC
3265

Juvenile Delinquent v. State of U.P., (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC
3266

Madan Gopal v. State of U.P., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
875

National Federation of Indian Women (NFIW) v. Union of India, (B.R. Gavai and K. Vinod
Chandran, JJ.), 2025 SCC OnLine SC 3258

Neha Sandeep Todi v. Sandeep Khemraj Todi, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC
OnLine SC 6184

Neha Sandeep Todi v. Sandeep Khemraj Todi, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3257

Neha Sandeep Todi v. Sandeep Khemraj Todi, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3259

Neha Sandeep Todi v. Sandeep Khemraj Todi, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3263

Ram Chandra Choudhary v. Roop Nagar Dugdh Utpadak Sahakari Samiti Ltd., (B.V. Nagarathna and
Ujjal Bhuyan, 1J.), 2023 SCC OnLine SC 2603

Sandeep Todi v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 3261
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Santhosh v. United India Insurance Co. Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 873

Shaheen Abdulla v. Union of India, (K.M. Joseph and Hrishikesh Roy, JJ.), 2022 SCC OnLine SC
2571

State of Karnataka v. Joseph Chacko, (Bela M. Trivedi and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 6183

State of Uttarakhand v. Sarita Singh, (J.K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC OnLine
SC 3260

Union of India v. Sir Sobha Singh & Sons (P) Ltd., (Hemant Gupta and V. Ramasubramanian, JJ.),
2022 SCC OnLine SC 2570

Allahabad High Court [10]

Aftab Qureshi v. Devendra Dhawan, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
5498

Ajay Pal Rastogi v. Poonam Rastogi, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
5499

Bhupal Singh v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 5501

Chandrama Devi Agrahari v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 5493
Mahipal v. State of U.P., (Siddhartha Varma and Prashant Mishra-1, JJ.), 2026 SCC OnLine All 5497
Prem Singh v. State of U.P., (Vikram D. Chauhan, J.), 2023 SCC OnLine All 5500

Rahul Kushwaha v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 5494

Ram Das v. State of U.P., (J.J. Munir and Sanjiv Kumar, JJ.), 2026 SCC OnLine All 5495

Ram Swarup v. State, (J.J. Munir and Sanjiv Kumar, JJ.), 2026 SCC OnLine All 5496

Vinit Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 5500

Andhra Pradesh High Court [23]
Botta Ramesh Chandra v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1176
Devarapalli Sujatha v. Koppisetty Krishna, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1168
Dudekula Somaiah v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2026 SCC OnLine AP 1171
Gadde Ammann v. Vongiti Ravi, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1166

Gottipati Geetha v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2023 SCC OnLine AP
4594

Hamida Bhanu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2024 SCC OnLine AP
5887

K.C.L-J.C.C.G(JV) v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1181

Kamma Naga Vasantha Rao v. Gottipati Anjana, (V. Gopala Krishna Rao, J.), 2026 SCC OnLine
AP 1177

Koduri Suresh Babu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 5195

Lenka Suresh v. Union of India, (Gannamaneni Ramakrishna Prasad, J.), 2022 SCC OnLine AP
3619
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Madanapalle Ex-Service Man Assn. v. State of A.P., (G. Ramakrishna Prasad, J.), 2022 SCC
OnLine AP 3618

Maturu Rama Krishna Uma Shankar v. Penugonda Naga Raja Kumari, (Ravi Cheemalapati, J.),
2026 SCC OnLine AP 1167

Nallaboyina Saibabu (Dr) v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2024 SCC
OnLine AP 5888

Neerudi Dhanamma v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2026 SCC OnLine AP 1172

ONGC v. Deep Industries Ltd., (Ravi Nath Tilhari and Balaji Medamalli, JJ.), 2026 SCC OnLine AP
1174

ONGC v. Deep Industries Ltd., (Ravi Nath Tilhari and Balaji Medamalli, JJ.), 2026 SCC OnLine AP
1175

Progressive Engineering Enterprises v. Union of India, (K. Sreenivasa Reddy, J.), 2026 SCC
OnLine AP 1179

Sarepalli Mani Kumari v. Sarepalli Srinivasa Rao, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP
1169

State of A.P. v. Hafiz Md. Shabeer Ahmed, (Cheekati Manavendranath Roy and Tuhin Kumar
Gedela, JJ.), 2026 SCC OnLine AP 1178

State of A.P. v. Injeti Yesuratnam, (B.V.L.N. Chakravarthi, J.), 2026 SCC OnLine AP 1173

Syed Gouse Basha v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC OnLine AP
1180

V. Digitals v. Baba Flex, (Ravi Nath Tilhari, J.), 2026 SCC OnLine AP 1170

Vempalli Khasim Saheb v. State of A.P., (Ravi Nath Tilhari and Maheswara Rao Kuncheam, JJ.),
2026 SCC OnLine AP 1165

Bombay High Court [35]
Akash Mardolkar v. Union of India, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 3060
Anand Chandani v. Ketaki Gokhale, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 3075
Anand Chandani v. Ketaki Gokhale, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 3076
Asifa Shaikh v. Laxman Gavander, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 3061

Automatic Electric Ltd. v. Tukaram Mahadev Mejari, (Amit Borkar, J.), 2026 SCC OnLine Bom
3079

Bina Samir Telivala v. Sunil Ijjatrai Shah, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom
3073

Darpan v. Commr., (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 3066

Datta v. State of Maharashtra, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.), 2026 SCC
OnLine Bom 3065

Godavari Marathwada Irrigation Development Corpn. v. S.S. Deshmukh, (Arun R. Pedneker, J.),
2026 SCC OnLine Bom 3052

Ketaki Gokhale v. Anand Chandani, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 3068

Kiran Thaokar v. Tehasildar, Palghar, (A.S. Gadkari and Kamal Khata, JJ.), 2026 SCC OnLine
Bom 3072

Lindo Furtado v. Mariamma Philip, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 3074
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Mahendra Gosavi v. State of Goa, (Ashish S. Chavan, J.), 2026 SCC OnLine Bom 3062
Mukesh v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 3067
Newton Bishoyi v. State, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 3063

Nishit Ashwin Shah v. State of Goa, (Ashish S. Chavan, J.), 2026 SCC OnLine Bom 3069
Nita v. Shamrao, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 3070

Primezone Developers (P) Ltd. v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2026
SCC OnLine Bom 3057

Raghunath Shivram Naikade v. Patil Construction & Infrastructure Ltd., (Amit Borkar, J.), 2026
SCC OnLine Bom 3082

Ramchandra v. Deendayal Nagari Sahakari Path Saunstha Maryadit, (Ashish S. Chavan, J.), 2026
SCC OnLine Bom 3064

Sachin Balasaheb Gade v. J.M.D. Engineer Perforations & Automobile Filter, (Amit Borkar, J.),
2026 SCC OnLine Bom 3085

Sanjay Shamrao Bhor v. Pune Municipal Corpn., (Amit Borkar, J.), 2026 SCC OnLine Bom 3080
SBI v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2026 SCC OnLine Bom 3059

Shabbir Fidahusain Kachwala v. Purushottam Chalvayya Shetty, (Sandeep V. Marne, J.), 2026 SCC
OnLine Bom 3081

Shantilal Khushaldas & Bros. (P) Ltd. v. State of Goa, (Amit S. Jamsandekar and Valmiki Menezes,
JJ.), 2026 SCC OnLine Bom 3083

Shantilal Khushaldas & Brothers (P) Ltd. v. State of Goa, (Valmiki Menezes and Amit S.
Jamsandekar, JJ.), 2026 SCC OnLine Bom 3084

Shrikrushna v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 3071

Sishirkumar Gopalchandra Padhy (Padi) v. State of Maharashtra, (A.S. Gadkari and Kamal Khata,
JJ.), 2026 SCC OnLine Bom 3058

Sunil Dada Gaji v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2026 SCC OnLine
Bom 3056

Supama Realtors LLP v. Mulchand Kaluchand Ranka, (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 3054

Tata Sons (P) Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom
2927

Vardhaman Builders v. Narendra Balasaheb Ghatge, (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 3055

Yogacharya Anandji v. Jaihind Coop. Housing Society Ltd., (Sandeep V. Marne, J.), 2026 SCC
OnLine Bom 3053

Yuvraj Balasaheb Vharamble v. Indian Institute of Technology, (R.I. Chagla and Advait M. Sethna,
J1.), 2026 SCC OnLine Bom 3078

Zainuddin Abdulkadar Raja v. Board of Trustees of Port of Bombay, (M.M. Sathaye, J.), 2026 SCC
OnLine Bom 3077

Delhi High Court [16]
Allahabad Bank v. R.S. Saini, (Shail Jain, J.), 2026 SCC OnLine Del 3406
Azad Saifi v. Akhtar Ali, (Girish Kathpalia, J.), 2026 SCC OnLine Del 3399
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CBI v. Kuldeep Singh, (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine Del 3408

Goyal MG Gases (P) Ltd. v. Classic Motors (P) Ltd., (Anil Kshetarpal and Amit Mahajan, JJ.), 2026
SCC OnLine Del 3403

JFE Steel Corpn. v. Controller of Patents & Designs, (Tushar Rao Gedela, J.), 2026 SCC OnLine
Del 3396

Poonam Singh Rawat v. Bharat Singh Rawat, (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine
Del 3400

Pragati Construction Consultants v. Union of India, (Prateek Jalan, J.), 2024 SCC OnLine Del
10358

Pragati Construction Consultants v. Union of India, (Prateek Jalan, J.), 2024 SCC OnLine Del
10359

Rail Autocom Technologies (P) Ltd. v. Union of India, (Anil Kshetarpal and Amit Mahajan, JJ.),
2026 SCC OnLine Del 3405

Rajan v. State, (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 3398

Rajinder Singh v. Registrar of Trade Marks, (Tushar Rao Gedela, J.), 2026 SCC OnLine Del 3407
Rohnak Jahan v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 3402

Sabir v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 3395

Sanjay Garg v. Sanjay Kumar, (N.B. Krishna, J.), 2026 SCC OnLine Del 3404

Tarapore & Co. v. National Thermal Power Corpn. Ltd., (Jasmeet Singh, J.), 2026 SCC OnLine Del
3401

Vimal Singh v. State, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del 3397

Gauhati High Court [32]

Arup Sinha v. Power Grid Corpn. of India Ltd., (Ashutosh Kumar, C.J. and Arun Dev Choudhury,
J.), 2026 SCC OnLine Gau 3252

Bahar Uddin v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 3238
Bendangtoshi Mining (P) Ltd. v. Union of India, (Budi Habung, J.), 2026 SCC OnLine Gau 3251
Bimal Basumatary v. State of Assam, (Susmita Phukan Khaund, J.), 2026 SCC OnLine Gau 3245

Branch Head NSIC v. Abhijit Baruah, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 3260

Chandan Kairi v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 3262

Denghnuna v. State of Mizoram, (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau 3255
Dijen Sarmah v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 3261

Eeshankur Saikia v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3237
Fajila Khatun v. State of A.P., (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 3234

Fakrul Islam v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine Gau
3265

Kalyan Gogoi v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 3258
Lalventluanga v. State of Mizoram, (Nelson Sailo, J.), 2026 SCC OnLine Gau 3263

Miss Mudang Yabyang v. Arunachal Pradesh Public Service Commission, (Budi Habung and Anjan
Moni Kalita, JJ.), 2026 SCC OnLine Gau 3253
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Mohd. Atabur Islam v. State of Assam, (Susmita Phukan Khaund, J.), 2026 SCC OnLine Gau 3244

North East Eco Development Society v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev
Choudhury, J.), 2026 SCC OnLine Gau 3250

Pakjam Nilling v. State of A.P., (Budi Habung, J.), 2026 SCC OnLine Gau 3256
Papu Das v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 3240
Prakash Sahani v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3242

Prem Kumar Singh v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 3254

Raktim Gogoi v. State of Assam, (Susmita Phukan Khaund, J.), 2026 SCC OnLine Gau 3247
Raktim Saikia v. State of Assam, (Susmita Phukan Khaund, J.), 2026 SCC OnLine Gau 3246
Romjina Begum v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3235

Sahil Ali v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3239

Saidul Ali v. State of Assam, (Susmita Phukan Khaund, J.), 2026 SCC OnLine Gau 3243
Saiful Islam v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 3236
Sailesh Barman v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 3259

Sirish Ch Das v. Satyabati Das, (Michael Zothankhuma and Sanjeev Kumar Sharma, JJ.), 2026 SCC
OnLine Gau 3249

Techi Meso Kara v. State of A.P., (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 3248

Tinkhandala v. Mizoram Khadi & Village Industries Board, (Nelson Sailo, J.), 2026 SCC OnLine
Gau 3257

Uday Bhaskar Deka v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3241
Zachia Chhachhai v. MADC, (Nelson Sailo, J.), 2026 SCC OnLine Gau 3264

Gujarat High Court [3]

CIT v. Pushkar Construction Co., (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj
5145

Mahesh Mansukhbhai Bhesaniya v. State of Gujarat, (Maulik J. Shelat, J.), 2026 SCC OnLine Guj
2585

Majirana (Bhil) Vikram Savlaram v. State of Gujarat, (Hasmukh D. Suthar, J.), 2026 SCC OnLine
Guj 2584

Jharkhand High Court [1]
Anosh Ekka v. State, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 4306

Karnataka High Court [2]

Chandra Mogera v. Santhosh A. Ganachari, (K. Natarajan, J.), 2024 SCC OnLine Kar 33495
Mahendra Watch Co. v. M.V. Ramachandrasa, (R. Nataraj, J.), 2023 SCC OnLine Kar 1664
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Madras High Court [1]

T.T. Krishnamachari & Co. v. Godrej Agrovet Ltd., (Senthilkumar Ramamoorthy, J.), 2026 SCC
OnLine Mad 4423

Manipur High Court [1]

Krishna Bhandari v. State of Manipur, (M. Sundar, C.J. and A. Guneshwar Sharma, J.), 2026 SCC
OnLine Mani 236

Madhya Pradesh High Court [1]

Bharat Enterprises (Registered Partnership Firm) v. State of M.P., (Milind Ramesh Phadke, J.),
2026 SCC OnLine MP 10881

Patna High Court [6]
Ankit Kumar Sharma v. State of Bihar, (Anil Kumar Sinha, J.), 2026 SCC OnLine Pat 2210
Deepak Kumar v. State of Bihar, (Anil Kumar Sinha, J.), 2026 SCC OnLine Pat 2212
Manish Kumar v. State of Bihar, (Anil Kumar Sinha, J.), 2026 SCC OnLine Pat 2211
Manoj Prasad v. State of Bihar, (Anil Kumar Sinha, J.), 2026 SCC OnLine Pat 2213
Mukesh Paswan v. State of Bihar, (Anil Kumar Sinha, J.), 2026 SCC OnLine Pat 2214
Parash Nath Sharma v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 2215

Punjab and Haryana High Court [148]
Abhishek Sharma v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 8812
Ajay Kumar v. State of Punjab, (Sukhvinder Kaur, J.), 2026 SCC OnLine P&H 8788
Ajay Sood v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 8847
Amardeep Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 8857
Amarjeet Singh v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 8810
Amarjeet v. State of Haryana, (Rajesh Bhardwayj, J.), 2026 SCC OnLine P&H 8798
Anil Kumar v. State of Punjab, (Rajesh Bhardwayj, J.), 2026 SCC OnLine P&H 8854
Anjali v. State of Punjab, (Vinod S. Bhardwayj, J.), 2026 SCC OnLine P&H 8892
Ankita v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 8882

Annu Jain v. Director General of GST Intelligence, (Aman Chaudhary, J.), 2026 SCC OnLine P&H
8819

Anshuman Gill v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 8885
Anuj v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 8855

Atul Aggarwal v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 8821
Atul Vig v. Hunny Singh Ahluwalia, (Manisha Batra, J.), 2026 SCC OnLine P&H 8818

Bajaj Allianz Life Insurance Co. Ltd. v. Permanent Lok Adalat, (Jagmohan Bansal, J.), 2026 SCC
OnLine P&H 8908

Bal Kishan v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 8792
Baljinder Kaur v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 8843

© EBC Publishing Pvt Ltd



-10 -

Baljinder Kaur v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 8910
Baljinder Singh v. Gurdev Kaur, (Ramesh Kumari, J.), 2026 SCC OnLine P&H 8930
Barkit Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 8880
Bharat Yadav v. Satbir Singh, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 8922
Bhinder Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 8846
Bhura Singh v. Balbir Singh, (Ramesh Kumari, J.), 2026 SCC OnLine P&H 8928
Dalvir Singh v. State, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 8878

Davinder Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 8811
Deepa v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 8893

Devi Hospitality (P) Ltd. v. Punjab National Bank, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026
SCC OnLine P&H 8914

Dharamendra Sadaiye v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 8800
Dhola Mahi v. Des Raj, (H.S. Grewal., J.), 2026 SCC OnLine P&H 8865

Dilbag Singh v. State of Punjab, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 8863
Dinesh Kumar v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 8897
Diya v. State of Punjab, (Vinod S. Bhardwayj, J.), 2026 SCC OnLine P&H 8891

Doli v. State of Haryana, (Subhas Mehla, J.), 2026 SCC OnLine P&H 8870

EHC Pankaj v. State of Haryana, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 8913
G &commat; A v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 8791
Gafoor Khan v. Sarafat, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 8920

Girish Mittal v. Vinod Kumar Sehgal, (Manisha Batra, J.), 2026 SCC OnLine P&H 8866
Girish Mittal v. Vinod Kumar Sehgal, (Manisha Batra, J.), 2026 SCC OnLine P&H 8867
Goldi v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 8809

Gurdeep Kaur v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 8859
Gurmit Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 8825
Gurmukh Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2026 SCC OnLine P&H 8864
Gurpartap Singh v. State of Punjab, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 8813
Gurpreet Singh v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 8840
Harbans Kaur v. Gurdeep Singh, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 8923
Harcharan Singh v. A.K. Enterprises, (Rajesh Bhardwayj, J.), 2026 SCC OnLine P&H 8844
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